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ORDER (Oral)

Mr. Justice Ashok Agarwal

Present case is based on word against

word. Whereas the petitioner and Shri Kalicharan l)oVc-

made allegations against the 4th respondent in

respect of disrespectful behaviour towards the

Tribunal, the same have been, stoutly denied by

4th respondent. Several reasons have been given

in his affidavit as to why false allegations have

been made against him. Since the present CP is
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based on oral oubmioci-enc which are denied, we do

not find that this is a fit case to pursue

contempt proceedings against him. Present CP, in

the circumstances, is dismissed.

( Ashoij • Rc arwal)
Chai trman

(Mrs. Shanta Shastry)
Member(A)
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